
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Saturday,17th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WA/4/2023 FOOD CORPORATION OF INDIA AND 2
ORS.
            Versus
PRADIP KUMAR RAY

MR. P K ROY
MR. S K CHAKRABORTY
MR A CHAKRABORTY
MS. M DUTTA

MS P AGARWAL (AS
LEGAL-AID-COUNSEL)

2 PIL/71/2023 AMZAD HUSSAIN MONDAL
            Versus
THE STATE OF ASSAM AND 15 ORS.

MR. S DUTTA
MS A DAS
MS. I DAS

GA, ASSAM
MR. S C BISWAS (r-5)
MR. J AHMED (R-16)
MR. A RAHMAN (R-9,14)
MS A HUSSAIN (R-16)
MS. U NANDA(r-5)
MS. J GHOSH(r-5)
R BEGUM (R-16)
H G DAISY
MR. R ISLAM (R-16)
SC, REVENUE(r-5)

3 Review.Pet./98/2023 UNION OF INDIA AND 4 ORS.
            Versus
PUJA DAS

MR. B CHAKRAVARTY

4 WP(C)/3709/2023 TARALA DAS
            Versus
GAIL (INDIA) LIMITED AND 4 ORS

MR K P PATHAK
MR BHARGAV DAS
MR ARINDAM BARUAH

GA, ASSAM
SC, GAIL

5 WP(C)/4293/2023 ABDUL BAREK
            Versus
THE STATE OF ASSAM AND 7 ORS

MR J ABEDIN
MR. D A KAIYUM
MR. M S MONDAL

MR A R BHUYAN (R8)
SC, P AND R.D.
GA, ASSAM
MR. M A I HUSSAIN (R8)

6 WP(C)/6491/2023 SATYANARAYAN TEA COMPANY PRIVATE
LIMITED
            Versus
UNION OF INDIA AND 9 ORS

MR. B D CHOWDHURY GA, ASSAM
MR. S S ROY (C.G.C., R1)
DY.S.G.I.

7 WP(C)/6559/2023 NAGENDRA PANDEY
            Versus
OMBUDSMAN, RBI AND 6 ORS

MR. S P ROY
JYOTISH DAS
MS P DEY
MS. V RAI

MR. S Ali (R-5,6,7)
MR K DAS (R-5,6,7)
SC. U.B.I.

8 WP(C)/7330/2023 GAKUL CH DEKA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. J KALITA
DIKSHITA DEKA

GA, ASSAM
MR S BORTHAKUR (r-5)
MR. D GOGOI (r-5)
SC, REVENUE

9 WP(C)/7496/2023 AJIBOR RAHMAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. P HAZARIKA
MR. T R SARMA
MR. H S BORAH
MR. A K ROY

SC, P AND R.D.
GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010078632020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010089142023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010103472023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139452023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163662023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010245272023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010254332023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010285912023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010288442023


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 17/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR J CHOPRA 10-02-2024 To 17-02-2024
3) MR. V K CHOPRA 10-02-2024 To 17-02-2024
4) MR. H L MAURYA 05-02-2024 To 31-03-2024
5) MR. M HUSSAIN 07-02-2024 To 05-03-2024
6) MS SUPRIYA DASGUPTA 12-02-2024 To 20-02-2024
7) MS.SHOMA DASGUPTA 12-02-2024 To 20-02-2024
8) MR. L C DEY 09-02-2024 To 21-02-2024
9) MR J C BORAH 08-02-2024 To 26-02-2024
10) MR. S KATAKI 12-02-2024 To 17-02-2024
11) MR. R K D CHOUDHURY 12-02-2024 To 17-02-2024
12) MR. A DAS 12-02-2024 To 20-02-2024
13) MR B K SINGH 12-02-2024 To 23-02-2024
14) MS. B S GOYAL 12-02-2024 To 20-02-2024
15) MR. A J HAZARIKA 12-02-2024 To 20-02-2024
16) MR. D K CHOMAL 12-02-2024 To 23-02-2024
17) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
18) MR. J P SHARMA 15-02-2024 To 19-02-2024
19) MR. K K PARASAR 15-02-2024 To 20-02-2024
20) MR D K DEY 15-02-2024 To 01-03-2024
21) MR.A K SHARMA 15-02-2024 To 25-02-2024
22) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
23) MD. A J ATIA 22-02-2024 To 15-03-2024
24) MRS. B GOGOI 16-02-2024 To 17-02-2024
25) MR. A R SIKDAR 17-02-2024 To 17-02-2024
26) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
27) MR A K DAS 21-02-2024 To 01-03-2024
28) MR I HASSAN 19-02-2024 To 23-02-2024
29) MD. A J ATIA 20-02-2024 To 21-02-2024
30) MR D K BORDOLOI 19-02-2024 To 19-02-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Saturday,17th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP/137/2019 SAFINA KHATUN AND 2 ORS.
            Versus
MOINUR ALI AND 2 ORS.

MR N DUTTA
MR. N H MAZARBHUIYAN
MR. B D DEKA
MS. L WAJEEDA
MR. M H SAIKIA
R ALI
N CHAUDHURY
MR A DEKA

2 WP(C)/669/2021 JYOTI SUBBA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. A K BHUYAN
MS. N CHOUDHURY
MR. M BORAH
MR. A KHOUND
MR J DAS

GA, ASSAM

3 Tr.P.(Crl.)/37/2022 RADHIKA RABHA AND ANR
            Versus
RATAN HAJONG

MR. B C DAS

4 PIL/55/2022 DULENDRA CHANDRA DAS
            Versus
THE STATE OF ASSAM AND 13 ORS

MR. N H BARBHUIYA
MR R DAS

MR H R A CHOUDHURY (r-
13,14)
SC, P AND R.D.
GA, ASSAM
MR F U BARBHUIYA (r-
13,14)
MR. M A CHOUDHURY (r-
13,14)
GK GOGOI (R-12)

5 WP(C)/1530/2023 BINAY KUMAR DIWANA
            Versus
THE UNION OF INDIA AND 9 ORS

MR. K N CHOUDHURY
MR. P P BARUAH
MR. D GOSWAMI
MR. R M DEKA
MR N K KASHYAP
MS N MAHANTA
N GAUTAM

MR. P K TIWARI (R- 2, 3, 4,
5, 10)
MR. A R GOGOI(R- 2, 3, 4,
5, 10)
MR. H G HAZARIKA
DY.S.G.I.

6 WP(C)/4839/2023 CHANDAN MOHAN BRAHMA
            Versus
THE STATE OF ASSAM AND 6 ORS

MR G BAISHYA
MS. P DAS

SC, BTC
SC, FOREST
SC, FINANCE

7 WP(C)/5043/2023 BOGIDHOLA TEA AND TRADING CO. (P)
LTD.,
            Versus
THE RESERVE BANK OF INDIA AND 4
ORS

MR B KAUSHIK
MR. S HAZARIKA
MS A M DCOSTA

MR. P DAS (R- 3,4,5)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216212019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019002021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010237342022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010162352022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010180582023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192812023


8 WP(C)/5718/2023 DIPTI DAS
            Versus
INDIAN OIL CORPORATION AND 4 ORS

MR K BHUYAN
MR N ISLAM
MR. M U E BHUYAN
MR M HAZARIKA

MS N SAIKIA (r-4)
MS N SAIKIA (r-4)
MS. F RAHMAN (r-4)
SC, I O C

9 WP(C)/7365/2023 MINA HAZARIKA AND ANR
            Versus
THE STATE OF ASSAM AND 6 ORS

MRS L BORUAH
MS M BORAH
MR. B B BORAH
MS. B CHOWDHURY
LUAYING

SC, ELEM. EDU

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 17/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR J CHOPRA 10-02-2024 To 17-02-2024
3) MR. V K CHOPRA 10-02-2024 To 17-02-2024
4) MR. H L MAURYA 05-02-2024 To 31-03-2024
5) MR. M HUSSAIN 07-02-2024 To 05-03-2024
6) MS SUPRIYA DASGUPTA 12-02-2024 To 20-02-2024
7) MS.SHOMA DASGUPTA 12-02-2024 To 20-02-2024
8) MR. L C DEY 09-02-2024 To 21-02-2024
9) MR J C BORAH 08-02-2024 To 26-02-2024
10) MR. S KATAKI 12-02-2024 To 17-02-2024
11) MR. R K D CHOUDHURY 12-02-2024 To 17-02-2024
12) MR. A DAS 12-02-2024 To 20-02-2024
13) MR B K SINGH 12-02-2024 To 23-02-2024
14) MS. B S GOYAL 12-02-2024 To 20-02-2024
15) MR. A J HAZARIKA 12-02-2024 To 20-02-2024
16) MR. D K CHOMAL 12-02-2024 To 23-02-2024
17) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
18) MR. J P SHARMA 15-02-2024 To 19-02-2024
19) MR. K K PARASAR 15-02-2024 To 20-02-2024
20) MR D K DEY 15-02-2024 To 01-03-2024
21) MR.A K SHARMA 15-02-2024 To 25-02-2024
22) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
23) MD. A J ATIA 22-02-2024 To 15-03-2024
24) MRS. B GOGOI 16-02-2024 To 17-02-2024
25) MR. A R SIKDAR 17-02-2024 To 17-02-2024
26) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
27) MR A K DAS 21-02-2024 To 01-03-2024
28) MR I HASSAN 19-02-2024 To 23-02-2024
29) MD. A J ATIA 20-02-2024 To 21-02-2024
30) MR D K BORDOLOI 19-02-2024 To 19-02-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010206492023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010284402023
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